Title: Urged the government to stop politicise the education in Rajasthan.
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MR. SPEAKER: Shri Vijay Goel, Shri Manoj Sinha and Shri Radha Mohan Singh have given notices. They are all
purely related to State subjects.

...(Interruptions)

MR. SPEAKER: Shri Vijay Goel, you have given a notice and it relates to the State. How can you raise it in this
House?

...(Interruptions)

MR. SPEAKER: These are all State subjects. How can you raise the State subjects in the House? It is entirely a
State matter.

...(Interruptions)
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MR. SPEAKER: Vijay Goel, you cannot raise the State matter in this House.
...(Interruptions)

MR. SPEAKER: Now, we shall take matter under Rule 377. Shrimati Jas Kaur Meena.
...(Interruptions)
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MR. SPEAKER: Shri Vijay Goel, how can you raise the State matters in the House? Please understand and
cooperate with the House.

...(Interruptions)
MR. SPEAKER: Please take your seats. Nothing should go on record.
(Interruptions)™®
MR. SPEAKER: Shri Vijay Goel, you cannot raise the State matters in this House. Please tell me the procedure.
...(Interruptions)
MR. SPEAKER: Nothing should go on record.
(Interruptions)™
MR. SPEAKER: Shri Vijay Goel, please take your seat.
...(Interruptions)
MR. SPEAKER: Shri Basu Deb Acharia, please take your seat.

...(Interruptions)



MR. SPEAKER: Shri Vijay Goel, how can you raise State matters in the House?
...(Interruptions)
MR. SPEAKER: The House stands adjourned to meet again at 1.30 p.m.
12.41 hrs
The Lok Sabha then adjourned for lunch till thirty minutes past
Thirteen of the Clock.

*Not Recorded.



